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Tuesday, the 6th August, 2024/15, Sravana 1946 (Saka) 
 

The House met at eleven of the clock, 
MR. CHAIRMAN in the Chair. 

 
BIRTHDAY GREETINGS 

 
MR. CHAIRMAN: Hon. Members, I am pleased to extend birthday greetings to the hon. 
Member of Parliament, Shri Imran Pratapgarhi, on his birthday today.   
 Shri Imran Pratapgarhi, a distinguished Member of this House since July 2022, 
also serves as the Chairman of Minority Department of Indian National Congress. Shri 
Imran Pratapgarhi is renowned for his impactful and emotive verses both in Urdu and 
Hindi. The promising young parliamentarian has also received, in his capacity as poet, 
prestigious Yash Bharati Award by the Government of Uttar Pradesh in 2016. His poetry 
resonates extensively with the people, particularly the youth. This unique ability has 
enabled him to focus on pressing political and social issues through his poetry and 
shayary. 
 Hon. Members, on behalf of this House and on my own, I wish him a long, healthy 
and happy life and extend greetings to his friends, family and admirers.                 
 
Ǜी शिƪिंसह गोिहल: सर, इसकी शादी न हो, इसे शुभकामनाए ंदे दीिजए। यह अकेला है। 
 
MR. CHAIRMAN: Shri Shaktisinh Gohil has no experience of the institution. I will be 
guided by those who have it. But today he is very well dressed. Normally black बायकॉट 
समझा जाता है, but today it is designer black.   

 
 

PAPERS LAID ON THE TABLE 
 

MR. CHAIRMAN: Now, Papers to be laid on Table. 
 



Report and Accounts (2022-23) of CCRAS, New Delhi and related papers 
 
आयुष मंतर्ालय के राज्य मंतर्ी (Ǜी Ģतापराव गणपतराव जाधव): महोदय, मȅ िनÇनिलिखत पतर्ȗ की 
एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हंू:- 

 (a) Annual Report of the Central Council for Research in Ayurvedic Sciences 
(CCRAS), New Delhi, the year 2022-23. 

 (b) Annual Accounts of the Central Council for Research in Ayurvedic Sciences 
(CCRAS), New Delhi, for the year 2022-23, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Council. 
 (d) Statement giving reasons for the delay in laying the papers mentioned at (a) 

and (b) above. 
[Placed in Library. See No. L. T. 399/18/24] 

 
 
I. Notifications of the Ministry of Finance 
II. Report and Accounts (2023-24) of EXIM Bank, Mumbai and related papers 
III. Reports and Accounts (2023-24) of various Banks and related papers 
IV. Report (2023-24) of SEBI, Mumbai and related papers  
V.  Accounts (2022-23) of IFSCA, Gandhinagar, Gujarat and related papers 
VI.Statement (2023-24) on Half Yearly Review of the trends in receipts and expenditure 
in relation to the Budget 
VII. Statement (2023-24) of Market Borrowings by the Central Government 
 
THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING 
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (DR. 
L. MURUGAN): Sir, on behalf of my colleague, Shri Pankaj Chaudhary, I lay on the 
Table:- 
 
I. (A)   A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Finance (Department of Economic Affairs), under Section 48 of the Foreign Exchange 
Management Act, 1999:- 

 (1) FEMA. 10R(3)/2024-RB., dated the 23rd April, 2024, publishing the 
Foreign Exchange Management (Foreign Currency Accounts by a 
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